
Annexure – 8 
Name of the corporate debtor: Lock & Lock Living Solutions India Private Limited.; Date of commencement of Voluntry 

Liquidation 20.06.2026; List of creditors as 
on: 04.08.2026 

 

List of operational creditors (Other than Workmen and Employees and Government Dues) 
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1.  Lock & Lock 

Co., Ltd 

             

24,14,774 

               

24,14,774 

Unsecured  0 0 NO 100 0 0 0 0  

 
TOTAL 

             

24,14,774 

               

24,14,774 

          

 


